
UNDER SECTION 9 OF IBC CODE.2OI6

In the matter of:

M/s. TCI Express Ltd.

vs.

M/s Kuldeep Impex pvt. Ltd. ndent

Order delivered on 31.0g.201g
Coram: Shri R. Varadharajan, Member (Judicial)

For Petitioner (s) : None_Appeared

For Respondent(s) : None_Appeared

ORDER

None appears for the parties. The matter being recently transferred from
NCLT, New Delhi to NCLT, Jaipur, the registry is directed to issue notices to the
parties in relation to the transfer, and let the matter be listed for hearing on
27.09.2018.
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